. INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 13th APRIL 2026 (MONDAY)
Before INTURI RAMA RAO, AM & Shri MANU KUMAR GIRI, JM
IN COURT ROOM 3
Srl |Appeal Number Assmt. (Assessee Name Counsel Name Remarks
Year

[A] M/S. REDINGTON

1 |[ITA1517/CHNY/2025 2017-18 |[DISTRIBUTION PTE LTD.
' [A] REDINGTON DISTRIBUTION
2 |ITA1518/CHNY/2025 2018-19 (PTELTD.
3 |ITA 2291/CHNY/2025 2018-19 | [A] SUNDARESAN SURESHKUMAR Abhishek

Murali
4 |ITA 2292/CHNY/2025 2019-20 [A] SUNDARESAN SURESHKUMAR
[A] PALANISAMY

5 |ITA 2365/CHNY/2025 2012-13 |[BUVANARANI (SMC)

6 |ITA3160/CHNY/2025 2012-13 | [A] KAILAAM RAGHAVENDRA RAO
[A] SUMATHI BAI INDUSTRIAL
7 |ITA 3278/CHNY/2025 2017-18 |[FINANCE INDIA LTD.

[A] M/S. SUMATHI BAI |.Prabhakar

8 |ITA3279/CHNY/2025 2020-21 |INDUSTRIAL FINANCE INDIA LTD.
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3
Meeting number :-2644 920 3834

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

s fﬁ%& CAUSE LIST OF "A" BENCH FOR 16th APRIL 2026 (THURSDAY)
I ; N BEFORE HON'BLE SHRI S.S. VIESWANETHRA RAVI, JUDICIAL MEMBER
O AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
= IN COURT ROOM 3 (CLARIFICATON)
Srl |Appeal number Assmt. YeAssessee Name Counsel Remarks

ITA 3115/CHNY/2025 2014-15 | [A] M/S. AJITABH AGRO FARMS PV]

ITA 3116/CHNY/2025 2016-17 | [A] M/S. CHARUDUTTA AGRO FARN
ITA3117/CHNY/2025 2014-15 | [A] M/S. MANINDRA ORCHARDES R

Rakesh Joshi

ITA 3118/CHNY/2025 2014-15 | [A] M/S. ACHYUTA PLANTATONS P

Nnih|lwWiN|F-

ITA 3119/CHNY/2025 2014-15 | [A] M/S. BHADRAK PLANATATIONS

16 [ITA 3120/CHNY/2025 2014-15 | [A] M/S. BHADRAK AGRO FARMIN
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3
Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 15th APRIL 2026 (WEDNESDAY)
Before INTURI RAMA RAO, AM & Shri MANU KUMAR GIRI, JM
IN COURT ROOM 3

Srl  [Appeal Number Assmt. [Assessee Name Counsel Name Remarks

Year
REGULAR APPEALS S.No.1-2
1[SA 106/CHNY/2026 2023-24 | [A] AQUA WORLD EXPORTS Muruga
2(ITA 3442/CHNY/2025 2023-24 | [A] AQUA WORLD EXPORTS boopathy

SIMPLE ISSUES S.NO. 3-31
3 |ITA595/CHNY/2026 2018-19 | [A] NANGAN MOTORS PRIVATE
4 |ITA596/CHNY/2026  |2018-19 |[A] NANGAN MOTORS PRIVATE
5 |ITA 600/CHNY/2026 2020-21 | [A] KK 238 P N PATTY VEERAKKAL [S.Sridhar (Erode)
6 |ITA601/CHNY/2026 2017-18 | [A] ARULMIGU G.Vardini Karthik
7 |ITA 605/CHNY/2026 2012-13 | [A] KINGSLY LAZARUS (SMC) S.Venkatram & Co
8 |[ITA609/CHNY/2026 2017-18 | [A] RAMASAMY
9 |[ITA 610/CHNY/2026 2011-12 | [A] GANESAN MANI (HUF)
10 |ITA 611/CHNY/2026 2018-19 | [A] SRIMATHI PAARVATHI
11 [ITA 612/CHNY/2026 2021-22 | [A] ANNA NAGAR KK NAGAR
12 |ITA 613/CHNY/2026 2017-18 | [A] DURAISAMY PANDIAN {SMC)
13 |ITA 615/CHNY/2026 2015-16 | [A] SINGARAVELMUDALIAR
14 |ITA 618/CHNY/2026 2017-18 | [A] ARJUNAN RAMESH
15 {ITA619/CHNY/2026 - [2017-18 |[A] THOBIAS JUSTUS
16 |ITA 620/CHNY/2026 2016-17 | [A] PRADEEP JEYAVELU
17 |[ITA 621/CHNY/2026 2017-18 | [A] MALAYALAPATTI LAMP CO-OP
18 |ITA 627/CHNY/2026 2017-18 | [A] RAMASAMY PERIYASAMY N.Janani
19 [ITA 632/CHNY/2026 2020-21 | [A] BANANA LEAF GRILLZN BBQ
20 |ITA 634/CHNY/2026 2012-13 | [A] ROSALIE MERY, REDDIAR
21 |(ITA 635/CHNY/2026 2019-20 |[A]S 751 SELAVADAI PRIMARY  [T.Vasudevan
22 (ITA 638/CHNY/2026 2018-19 | [A] THANGAIYAN DEVARAJ Y.Sridhar
23 [ITA 639/CHNY/2026 2015-16 | [A] SMT. DEVI D.Anand
24 (ITA 640/CHNY/2026 2020-21 | [A] WESTERN GHATS Victor & Grace
25 |ITA 641/CHNY/2026 2021-22 | [A] WESTERN GHATS
26 |(ITA643/CHNY/2026 ~  |2015-16 [[A] RAO VENKATA MAHINDRA  [.Vignesh
27 |(ITA 645/CHNY/2026 2017-18 | [A] NARAYANAN :
28 |[ITA 655/CHNY/2026 2020-21 | [A] VENKADACHALAM T.S.Lakshmi Venkataraman /
29 |ITA 656/CHNY/2026 2015-16 | [A] DHANAPAL SETTU /
30 [ITA 658/CHNY/2026 2020-21 | [A] SIRAJUDEEN MOHAMED RAFI (S.Sridhar y
31 |ITA 659/CHNY/2026 2022-23 | [A] KALIYAMURTHY s s/th\ /{/ e

Meeting link :- https://itatchennai.my.webex.com/meet/c . = g
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 16th APRIL 2026 (THURSDAY) -
Before INTURI RAMA RAO, AM & Shri MANU KUMAR GIRI, JM
/== IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
SIMPLE ISSUES S.NO. 1-28
1|ITA 661/CHNY/2026 2012-13 | [A] NAGA VEERARAGHAVAN M.Rajesh kumar
2[ITA 664/CHNY/2026 2018-19 | [A] SUBBIAH POUNEESWARAN
3|ITA 667/CHNY/2026 2018-19 | [A] M/S. RESULTS INVESTMENTS PVT. LTD.
4|ITA 670/CHNY/2026 2020-21 | [A] JANAKI RAMAN |
5(ITA 672/CHNY/2026 201920 | [A] R1144 PERAMBALUR PACCS LTD.
6|ITA 674/CHNY/2026 2013-2014| [A] K.NATARAJAN
7|ITA 679/CHNY/2026 2018-19 | [A] RATHINASAMY PARTHIBAN
8[ITA 681/CHNY/2026 5017-18 | [A] SUBBURAYA CHETTIAR GUNASES.Sridhar
9[ITA 684/CHNY/2026 2017-18 | [A]JOHNSIU F.Ukkash
10[ITA 690/CHNY/2026 2014-15 | [A] SIRANJEEVI JAGANATHAN
11[ITA 693/CHNY/2026 5017-18 | [A] SEETHARAMAN VUAYKUMRI T.Banusekar
12[ITA 694/CHNY/2026 2017-18 | [A] M/S. OM SAKTHY SEEDS FIRM _—
13[ITA 695/CHNY/2026 5018-19 | [A] M/S. OM SAKTHY SEEDS FIRM o
14[ITA 696/CHNY/2026 2019-20 | [A] M/S.0M SAKTHY SEEDS FIRM
15|ITA 701/CHNY/2026 2017-18 | [A] S ARUNACHALAM R.Venkatesh
16[ITA 709/CHNY/2026 5012-13 | [A] GOPALARAAJA YAMUNADEVI
" 17(ITA 718/CHNY/2026 2018-19 | [A] VELLORE SMART CITY LIMITED |TV Muthu Abirami
18|ITA 719/CHNY/2026 2017-18 | [A] DHANALAKSHMI NV Balaji
19[ITA 724/CHNY/2026 2017-18 | [A] MANIMTHU KANNIAPPAN DASS s
20|ITA 725/CHNY/2026 2013-14 |AGRICULTURAL PRODUCERS S.Sridhar (Erode)
21[ITA 726/CHNY/2026 202122 | [A] 51441 NADUVANERI PACCS (SM S.Sridhar (Erode)
22[ITA 727/CHNY/2026 2020-21 | [A] SA 45 THALAIVASAL PACB LTD. |S.Sridhar (Erode)
23|ITA 728/CHNY/2026 501920 | [A] LAKSHMANAN VADIGICHETT! S.Sridhar (Erode)
24ITA 729/CHNY/2026 502021 | [A] PALANISAMY THIAGARAJAN _ |S.Sridhar (Erode)
25|ITA 730/CHNY/2026 501314 | [A] THE METRO POLITAN CLUB _|S.Sridhar (Erode)
26|ITA 737/CHNY/2026 202021 | [A] SEKAR SAMBANDAM ASHWING|R.Sivaraman
27|ITA 739/CHNY/2026 2017-18 | [A] GOVINDARAJAN BASKAR R.Sivaraman
28|ITA 740/CHNY/2026 202021 | [A] GOVINDARAJAN BASKAR R.Sivaraman
REGULAR APPEALS S.No.29-39
29[ITA 1289/CHNY/2025 5017-18 | [A] BOER AND FITCH RETAILS PVT. {S.Sridhar (Erode)
30[ITA 2145/CHNY/2025 501920 | [A] VCO CONSULATATNS AND SEVI S.Sridhar
31[ITA 2190/CHNY/2025 200809 | [A] RAMASWAMY SUBRAMANIAN
32[ITA 2539/CHNY/2024 2017-18 | [A] SURESHKUMAR SANGHI erithvi Chopda
33|ITA 384/CHNY/2025 2017-18 | [A] HARISHKUMAR SANGHI
34|ITA 3165/CHNY/2025 2023-24 | [A] INZI CONTROLS INDIA LTD.
35[ITA 3174/CHNY/2025 2015-16 | [A] NEW ROYAL EMPORIUM
36|ITA 3488/CHNY/2025 5014-15 | [D] WHITE LOTUS STRUCTURES LIMITED
37|ITA 3489/CHNY/2025 2015-16 | [D] WHITE LOTUS STRUCTURES LIMITED
38|ITA 3497/CHNY/2025 2014-15 | [A] RAMKHUMAR NARASIMHAN
39(1TA 3607/CHNY/2025 - [2022-2023 [A] SEENIVASAN VAIRA MUTHU —
Meeting link .- https://itatchennai.my.we
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12 AT 2021 - 15 SR 2023
INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 13-APRIL-2026 (MONDAY)
BENCH WILL NOT FUNCTION

syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

ITA 2595/CHNY/2025  {2013-14 [A] MAMTHA ABILASH MUTHAA Uttamchand Jain

~
ITA 2622/CHNY/2025  {2015-16 | [A] MAMTHA ABILASH MUTHA / Adid ko

ITA 3882/CHNY/2025  |2020-21 [A] CHIDAMBARAM VEERAMANI 12 los [ 20 :b.é =

1

2

3 |ITA 2623/CHNY/2025  |2016-17 [A] MAMTHA ABILASH MUTHAA
4

5

ITA 4098/CHNY/2025  |2017-18 [A] DR. S. SELVAM (SMC) J.Prabhakar

[A] VALANGAIMAN RADHANANDA
ITA 4099/CHNY/2025  |2017-18 KISHORE VENKATARAMAN

[TA 4109/CHNY/2025  |2020-21 [A] RAJAPPA ABRAHAM NALINIGANTH

= vy

6
-
8 |ITA 4115/CHNY/2025  [2017-18 [D] 5 NO. BEEDI FACTORY
9 |CO 32/CHNY/2026 2017-18 | [A] 5 NO. BEEDI FACTORY

10 [ITA 4124/CHNY/2025  |2020-21 [A]S 778 R PATTANAM PACCS LTD. V.Sreeraman

[A] VASANTHA KU MAR KANAGARAJ
11 [ITA 4126/CHNY/2025  |2011-12 PONNUDURAI

12 [ITA 4130/CHNY/2025  |2015-16 [A] MRS. KANAKARAJ GSEETHARAN]

'Drawing nd Disbursing Officer
income Tax Appellate Tribunal,
Chennai Benches. Chenngi
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 15-APRIL-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI S.R.RAGHUNATHA, AM

IN COURT ROOM 4 (SIMPLE ISSUE S.No. 1-27)

g
HiS T &
ST HEiced

- 15 3T 2023

sri |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 749/CHNY/2026 2012-13 | [A] SRIRAMULU RAMESH
2 |ITA 750/CHNY/2026 2017-18 | [A] KOTHANDAN RAVI G.Baskar
3 |ITA 752/CHNY/2026 2016-17 | [A] GAJENDRAN GOVINDAPA
4 |ITA 753/CHNY/2026 2017-18 | [A] GAJENDRAN GOVINDAPA
[A] PARTHASARATHY
5 |ITA 761/CHNY/2026 2020-21 |LAKSHMINARASIMHAN
[A] PARTHASARATHY
6 |ITA 762/CHNY/2026 2021-22  |LAKSHMINARASIMHAN
7 |ITA771/CHNY/2026 2015-16 | [A] MUTHUSAMY RAMKUMAR S.Sridhar
8 |ITA773/CHNY/2026  |2018-19 | [A] PERUMAL CHANDIRAMANI S.Sridhar
[A] SRI VENKATESWARA
9 |ITA775/CHNY/2026 2015-16 |EDUCATIONAL SOCEITY S.Sridhar
10 |ITA 776/CHNY/2026 2022-23 | [A] LATE CHINNASAMY S.Sridhar
11 |ITA 780/CHNY/2026 2018-19 | [A] KASIVISWANATHA RAJA RAMMOHAN
12 |ITA 787/CHNY/2026 2011-12 | [A] SELVARASU VEERAMAL
13 |ITA 788/CHNY/2026 2012-13 | [A] PRIYA VADIVELU
14 {ITA 795/CHNY/2026 2019-20 | [A] JUSTEEN J.Saravanan
15 |ITA 825/CHNY/2026 2019-20 | [A] JUSTEEN
[A] THIRUVALAM COOP MILK
16 |ITA 796/CHNY/2026  |2018-19 |PRODUCERS SOCIETY LTD. J.Saravanan
17 |ITA 798/CHNY/2026 2021-22 | [A] ARUNACHALA CHARITABLE TRUST |G Baskar
18 {ITA 799/CHNY/2026 2022-23 | [A] ARUNACHALA CHARITABLE TRUST |G.Baskar
19 |ITA 803/CHNY/2026 2015-16 | [A] DURAISAMY NANDITA ISWARYA |G.Vardini
20 |ITA 807/CHNY/2026 2015-16 | [A] ANUSHREE NALLAPANENI
21 |ITA 813/CHNY/2026 2019-20 | [A] R1566 EVOOR PACCS LTD. S.Sridhar
22 |ITA 814/CHNY/2026  [2017-18 | [A] RAMALINGAM KRISHNAKUMAR S.Sridhar
23 |ITA 815/CHNY/2026 2020-21 | [A] KARTHIKEYAN VANITHA S.Sridhar
24 |ITA 816/CHNY/2026 2020-21 | [A] KARTHIKEYAN VANITHA




—2

[A] A2537 BATLAGUNDU PANCHAYAT

25 |ITA 820/CHNY/2026 2020-21 |EMPLOYEES COOPERATIVE THRIFT
26 |ITA 821/CHNY/2026  [2020-21 | [A] MUTHUKKARUPPAIAH PARVATHI
27 |ITA 823/CHNY/2026  [2017-18 | [A] SIVASUBRAMANIAN (SMC) Abhishek.M
28 |ITA 2513/CHNY/2024  |2018-19 | [D] ANAMALLAIS BUS TRANSPORT
29 [ITA 2514/CHNY/2024  |2018-19 | [DJANAMALLAIS BUS TRANSPORT
30 [ITA 2616/CHNY/2025  |2018-19 | [A] VEENA KIRAN JAIN
31 |ITA 3835/CHNY/2025  |2017-18 | [A] JAGANNATHAN AKSHAYA Jecintha
32 |ITA 1403/CHNY/2026  [2012-13 | [A] ARCHIT KHEMKA B.Ramakrishna
33 [SA 108/CHNY/2026 2012-13 | [A] ARCHIT KHEMKA
34 |SA 105/CHNY/2026 2015-16 | [A] GOVINDA NAICKER VENKATESAN  |G.Baskar-
35 |ITA 1695/CHNY/2026  [2015-16 | [A] GOVINDA NAICKER VENKATESAN
36 |ITA 228/CHNY/2026  [2017-18 | [A] LATE PALANISAMY GUNASAKARAN |T.S.Lakshmi Ve
37 |ITA 4089/CHNY/2025  [2019-20 | [D] MARUTHUPANDIAN NEETHI DHEVAN
38 |[ITA 4104/CHNY/2025  {2010-11 | [D] ANBUCHEZHIAN
39 |ITA 4105/CHNY/2025  |2011-12 | [D] ANBUCHEZHIAN
40 |ITA 4131/CHNY/2025  |2017-18 | [A] UVMAR ENTERPRISES INDIA PVT. LTD.
[A] THE TAMIL NADU DR AMBEDKAR
41 |ITA 4139/CHNY/2025  |2013-14 |LAW UNIVERSITY
42 |ITA 4140/CHNY/2025  [2015-16 | [A] RAJAN GUNASEELAN G.Baskar
43 |ITA 4143/CHNY/2025  |2018-19 | [A] RAMMOHAN VIMALADEV!
44 |ITA 4145/CHNY/2025  |2016-17 | [A] PRIYANKA KHATRI .
45 |ITA 4146/CHNY/2025  {2020-21 | [A] TAMILSELVAN RAJAMANICKAM |
46 |ITA 4147/CHNY/2025  |2018-19 | [A] PERIANAYAGAM JEYASURESH JAYARAJ
47 |ITA 4141/CHNY/2025  |2021-22 | [A] A.E. AUTOMOTION PVT. LTD. \
48 |ITA 4132/CHNY/2025  |2018-19 | [D] SARAVANKUMAR PRIYADHARSHINI }

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4

o
fnrcome Tax Appellate Tribunal,
Chennai Benches, Chennal
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 16-APRIL-2026 (THURSDAY)
BEFORE HON'BLE SHRI_S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI S.R.RAGHUNATHA, AM

IN COURT ROOM 4 (SIMPLE ISSUE S.No. 1-30)

15 3T 2023

srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 826/CHNY/2026 2022-23 | [A] CHENNAI DISTRICT COOP UNION LT}|J.Saravanan

2 |ITA 827/CHNY/2026 2014-15 | [A] ARASAN BEEDI CO. PVT. LTD. Y .Sridhar

3 |ITA 828/CHNY/2026 2017-18 | [A] ARASAN BEEDI CO. PVT. LTD.

4 |ITA 829/CHNY/2026 2018-19 | [A] ARASAN BEEDI CO. PVT. LTD.

5 |ITA 830/CHNY/2026 2020-21 | [A] ARASAN BEEDI CO. PVT. LTD.

6 |ITA 831/CHNY/2026 2020-21 | [A] ARASAN BEEDI CO. PVT. LTD. -

7 |ITA 842/CHNY/2026 2021-22 | [A] AUGUSTINA JOSEPH KIRUBA

8 |ITA 844/CHNY/2026 2020-21 | [A] MUNIVELAN KARTHIK

9 |ITA 845/CHNY/2026 2017-18 (4| [A] HOTEL SHEVAROYS PVT. LTD. G.Baskar

10 |ITA 848/CHNY/2026 2019-20 | [A] MM361 KAVALKARAMPATTY PACCS |S.Sridhar

11 |ITA 849/CHNY/2026 201920 | [A] 289 MARAVANOOR PACCS S.Sridhar

12 |ITA 850/CHNY/2026 2019-20 | [A] MM340 ANAMPATTY PACCS 1S Sridhar

13 |ITA 852/CHNY/2026 2020-21 | [A] KARUNANITHI SENTHIL KUMAR S.Sridhar

14 |ITA 853/CHNY/2026 2020-21 | [A] GOVINDAN PARAMESHWARI S.Sridhar

15 |ITA 854/CHNY/2026 2017-18 | [A] SAKTHI TRADERS

16 |ITA 857/CHNY/2026 2017-18 | [A] GOVINDARAJ RAVICHANDRAN

17 |ITA 858/CHNY/2026 2019-20 | [A] UPASANA CHOPRA

18 |ITA 860/CHNY/2026 2012-13 | [A] MUTHUGOUNDER MARIMUTHU T.S.Lakshmi Ven
19 |ITA 861/CHNY/2026 2012-13 | [A] MARIMUTHU SATHISHKUMAR T.S.Lakshmi Ven
20 |ITA 862/CHNY/2026 2014-15 | [A] CELL WORLD T.S.Lakshmi Ven
21 |ITA 863/CHNY/2026 2020-21 | [A] SALEM TEXTILES LTD. T.S.Lakshmi Ven
22 |ITA 865/CHNY/2026 2020-21 | [A] ANANTHANARAYANAN RAVI )

23 |ITA 866/CHNY/2026 2015-16 | [A] SUBRAMANI MOORTHY T.Jai V. Vairav
24 |ITA 867/CHNY/2026 2020-21 | [A] SMILE WELFARE FOUNDATION

[A] TPT MPL AND AIDED SCHOOL
TEACHERS AND EMP COOP SOC VG

25 |ITA 868/CHNY/2026 2018-19 |14 v G.Gouthaman
26 |ITA 872/CHNY/2026 2013-14 | [A] SUBRAMANIAN SHANKAR




G i G b

27 [iTA 875/CHNY/2026 2021-22 | [A] DR. ARUNA JONATHAN

28 |ITA 879/CHNY/2026 2016-17 | [A] M. BALAJI

29 [ITA 806/CHNY/2026 2015-16 | [A] ANUSHREE NALLAPANENI K.Ramakrishnan
30 |ITA 808/CHNY/2026 2015-16 | [A] ANUSHREE NALLAPANENI

31 |SA 114/CHNY/2026 2015-16 | [A] ANUSHREE NALLAPANENI

32 |SA 115/CHNY/2026 2015-16 | [A] ANUSHREE NALLAPANENI

33 [SA 10/CHNY/2026 2017-18 | [A] PADMAVATHI S.Sridhar Er.
34 |ITA 3863/CHNY/2025  [2017-18 | [A] PADMAVATHI

35 |ITA 2455/CHNY/2025  {2017-18 | [A] NAKODA TRADERS

36 |ITA 2486/CHNY/2025  {2017-18 | [A] JBA METAL COMPANY S.Sridhar

37 |ITA 2650/CHNY/2025  |2017-18 | [A] MASILAMAINI SARASWATHI S.Sridhar

38 |ITA2667/CHNY/2025  |2017-18 | [A] RAJ RANGA TEXTILES PRIVATE LIMI|M.Maruthachal
39 [ITA 2693/CHNY/2025  |2013-14 | [A] DANFOSS INDUSTRIES PVT. LTD.  |R.Sivaraman
40 {ITA 687/CHNY/2025 2022-23 | [A] RAHUL

41 |CO 16/CHNY/2026 2015-16 | [A] SONAL VYAPAR PRIVATE LIMITED |Jharna B.Harilal
42 |ITA1862/CHNY/2025  |2015-16 | [D] SONAL VYAPAR PRIVATE LIMITED

43 |ITA 2487/CHNY/2025  |2021-22 | [A] PRADEEP S.Velpandiar
44 |ITA 2671/CHNY/2025  |2016-17 | [A] THIRUMALAI ARANGANNAL

45 |ITA 3788/CHNY/2025  {2014-15 | [A] MEIYAPPAN PALANISAMY S.Sridhar

46 (ITA 4149/CHNY/20256  |2022-23 | [A] JAYAGOPAL RATHISH

47 (ITA 4150/CHNY/2025  [2021-22 | [A] JAYAGOPAL RATHISH

48 |ITA4151/CHNY/2025  [2016-17 | [A] PRIYANKA KHATRI {\

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4

Income Tax Appellate Tribunal,
Chennal Benches, Chennal
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INCOME TAX APPELLATE TRIBUNAL, CHENNAIL
CAUSE LIST OF C-BENCH FOR 13 APRIL 2026 jMONDAYl .
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM -03

[REETET Y X
Jwaz amna

Srl |Appeal Number Aise?:' Assessee Name Counsel Name Remarks

[A] PEOPLES MULTIPURPOSE G. BASKAR
ITA 2824/CHNY/2025 |2018-19 DEVELOPMENT SOCIETY : ~ |(SMC)
[A] TV SUNDRAM IYENGAR & SONS
2|ITA 3077/CHNY/2025 |2016-17 |PVT LIMITED

[A] TV SUNDRAM IYENGAR & SONS
3{ITA 3078/CHNY/2025 |2017-18 [PVT LIMITED

[A] T.V. SUNDRAM IYENGAR & SONS
4|ITA 3079/CHNY/2025 |2018-19 |PVT LIMITED

[A] T.V. SUNDRAM IYENGAR & SONS
ITA 3080/CHNY/2025 [2020-21 |PVT. LIMITED

[D] SUNDARAM INDUSTRIES PRIVATE

=

Mr.Sricharan, C.A.

Mr.Sricharan, C.A.

Mr.Sricharan, C.A.

Mr.Sricharan, C.A.

Ul

Mr.Sricharan, C.A.

6lITA 3136/CHNY/2025 [2018-19 [LIMITED

7|ITA 77/CHNY/2026 2017-18 | [D] SUMAN KUMAR JHA

8|ITA 92/CHNY/2026 2018-19 | [D] SUMAN KUMAR JHA

9|CO 31/CHNY/2026 2017-18 | [A] RAMANNA GOPAL
10|ITA 78/CHNY/2026 2017| [D] RAMANNA GOPAL

11|ITA 82/CHNY/2026 2020-21 | [A] BHAWAR SALES CORPORATION
12|ITA 86/CHNY/2026 2017-18 | [A] MOHAMED NAJEEF

13|ITA 87/CHNY/2026 2018-19 | [A] MHAMED NAJEEF

14|ITA 88/CHNY/2026 2019-20 | [A] MOHAMED NAJEEF

15|ITA 89/CHNY/2026 2020-21 | [A] MOHAMED NAJEEF

16/|ITA 90/CHNY/2026 2021-22 | [A]l MOHAMED NAJEEF

[A] SHREE LAKSHMI DEVI PROPERTY
17|ITA 91/CHNY/2026 2017-18 |DEVELOPERS PVT.LTD.

Meeting link - https://itatchennai.my.webex.com/meet/court__room_3
Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 14 APRIL 2026 (TUESDAY)

M ey siftrevor, 93 W

BENCH WILL NOT FUNCTION (DECLARED CLOSED HOLIDAY)

Srl |Appeal Number Azr:rt. Assessee Name Counsel Name Remarks
[A] TYSPL68 ABHISHEKAPURAM Sl. No. 1-7
2019- PRIMARY AGRICULTURAL CREDIT are adjouned
1[SA 57/CHNY/2026 2020 COOPERATIVE SOCIETY to
[A] TYSPL68 ABISHEKAPURAM
2016- AGRICULTURAL COOPERATIVE CREDIT \b \ b ‘%
2|SA 53/CHNY/2026 2017 SOCIETY
[A] TYSPL68 ABHISHEKAPURAM
2019- PRIMARY AGRICULTURAL CREDIT
3|ITA 101/CHNY/2026  |2020 COOPERATIVE SOCIETY
[A] TYSPL68 ABISHEKAPURAM
2016- AGRICULTURAL COOPERATIVE CREDIT
4|ITA 102/CHNY/2026 |2017 SOCIETY
[A] TYSPL 123 ANBIL PRIMARY
2019- AGRICULTURAL COOPERATIVE CREDIT
5|SA 56/CHNY/2026 2020 SOCIETY
[A] TYSPL 123 ANBIL PRIMARY
2019- AGRICULTURAL COOPERATIVE CREDIT
6|ITA 103/CHNY/2026 |2020 SOCIETY
7|ITA 104/CHNY/2026 |2020-21 [A] PUSHPALATHA GOPAL
[A] 1171 PERAVALANALLUR PRIMARY Sl. No. 8-18
2019- AGRICULTURAL COOPERATIVE CREDIT are adjouned
8|SA 52/CHNY/2026 2020 SOCIETY to
[A] 1171 PERAVALANALLUR PRIMARY
2019- AGRICULTURAL COOPERATIVE CREDIT
9[ITA 93/CHNY/2026  [2020 SOCIETY }7 “,b LQ—L
[A] R1636 NAGALAPURAM
2019- AGRICULTURAL COOP CREDIT SOCIETY
10|SA 55/CHNY/2026 2020 LIMITED
[A] R1636 NAGALAPURAM
2019- AGRICULTURAL COOP CREDIT SOCIETY
11{ITA 94/CHNY/2026 2020 LIMITED
[A] THE TRICHIRAPALLI POSTAL
2016- EMPLOYEES CO-OP CREDIT & THRIFT
12|SA 50/CHNY/2026 2017 SOCIETY LIMITED
[A] THE TRICHIRAPALLI POSTAL
2016- EMPLOYEES CO-OP CREDIT & THRIFT
13|ITA 95/CHNY/2026 2017 SOCIETY LIMITED
2016- [A] THE THURAIYUR CO-OPERATIVE
14|SA 54/CHNY/2026 2017 - RURAL CREDIT SOCIETY LTD
2016- [A] THE THURAIYUR CO-OPERATIVE
15|ITA 97/CHNY/2026 2017 RURAL CREDIT SOCIETY LTD
16{SA 51/CHNY/2026 2020 [A] R1641 MELAKALKANDARKOTTAI
.17|(ITA 98/CHNY/2026 2020 [A] R1641 MELAKALKANDARKOTTAI A
NP T s
18|ITA 99/CHNY/2026 2020-21 | [A] KOTTAIMALAIYAN RAVIKUMAR \ ] S
Meeting link - https://itatchennai.my.webex.com/meet/couﬁgﬁbﬁ?@m'\mm”i’
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI ;
CAUSE LIST OF C-BENCH FOR 15 APRIL 2026 (WEDNESDAY) amumu
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

: AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
Fo o IN COURT ROOM -03

Srl |Appeal Number Ai‘:':rt' Assessee Name Counsel Name Remarks

1|CO 3/CHNY/2026 2014-15 | [A] PAY PAL INDIA PRIVATE LIMITED  [Sripad Chauhan

[D] M/S. PAYPAL INDIA PRIVATE

N

ITA 2857/CHNY/2025 |2014-15 Sripad Chauhan

LIMITED
[A] JAGADESHWILFRED
ITA1 202 1-22

3 ™ L AMALAHEPHZIBAH

4(ITA 107/CHNY/2026 [2017-18 | [A] LOGANATHAN SHUKKOOR (SMC)

5[ITA 111/CHNY/2026 |2021-22 | [A] ASHOK VIJAY RAJAGOPAL

2017- [A] DR. DANIEL DEVAPRASATH
11 2

21D T12/HA 2080 2018 JEYASEKHARAN

7(ITA113/CHNY/2026 |2018-19 | [A] RANGANATHAN SUGUMAR
[A] ANGALAMMAN

8|ITA 114/CHNY/2026 |2017-18 [NARUDACHALAMOORTHY
SHUMITHRAA

9|ITA 115/CHNY/2026  |2012-13 | [A] D RAMAGOPAL

10|ITA 119/CHNY/2026 |2009-10 | [A] NAYAGI FIREWORKS INDUSTRIES

1

[N

ITA 120/CHNY/2026 |2010-11 | [A] NAYAGI FIREWORKS INDUSTRIES

12(ITA 121/CHNY/2026  (2011-12 ( [A] NAYAGI FIREWORKS INDUSTRIES

13|ITA 122/CHNY/2026 |2012-13 [ [A] NAYAGI FIREWORKS INDUSTRIES

14]ITA 123/CHNY/2026 |2014-15 | [A] NAYAGI FIREWORKS INDUSTRIES

15/ITA 124/CHNY/2026  |2015-16 | [A] NAYAGI FIREWORKS INDUSTRIES

A] YOUNSHIN AUTOMOTIVE INDIA
16{CO 8/CHNY/2026 2021-22 [A] A~ N

PRIVATE LIMITED
[D] YOUNSHIN AUTOMOTIVE INDIA
17T, NY, 021-22
ATUSRIER02E . 8 PRIVATE LIMITED \
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3

Meeting number :-2644 920 3834 .
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 16 APRIL 2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER

ISR Srdiehy siftrezur, 33 Wd

IN COURT ROOM -03

fronsryjens
sy w )l

Srl |Appeal Number Aiser:rt. Assessee Name Counsel Name Remarks
1|iTA 2564/CHNY/2024 {2009-10 | [A] COROMANDEL CABLES PVT. LTD. GOPINATH
2|iTA 2565/CHNY/2024 |2010-11 | [A] COROMANDEL CABLES PVT. LTD. GOPINATH
3|iTA 2566/CHNY/2024 |2011-12 | [A] COROMANDEL CABLES PVT. LTD. GOPINATH
a|\TA 2772/CHNY/2025 |{2015-16 | [A] VASANTHA KALYANASUNDARAM _ |S. SRIDHAR
RVIND KUMA
5{ITA 2817/CHNY/2025 [2016-17 | [D] GAUTHAM CHAND JAIN ¥ REAGAR
6lBMA 6/CHNY/2025  [2022-23 | [A] RAVINDRAN SABARINATHAN e e
Z[ITA 126/CHNY/2026 |2015-16 | [A] ASHOK VIJAY RAJAGOPAL (SMC)
a|iTA 127/CHNY/2026  {2019-20 | [A] JAVEED BASHA MUSTHAFA KAMAL
9(ITA 128/CHNY/2026 |2018-19 | [A] SELVAKUMAR ARUMUGAM (SMC)
2023-
10|ITA 129/CHNY/2026  [2024 [A] CDR & CO CONSTRUCTIONS
[A] RAJESWARI, W/O LATE
11|ITA 130/CHNY/2026  [2020-21 |JAYARAMAN KARTHIKEYAN
12|ITA 131/CHNY/2026 |2019-20 | [A] THIRUPATHIRAJAN VIGNESH
2012-
13[ITA 132/CHNY/2026 {2013 [A] SAKTTHI FOOTWEAR
Meeting link - https://itatchennai.my.webex.com/meet/cou rt_room_3

Meeting number :-2644 920 3834
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NCOME TAX APPELLATE TRIBUNAL, CHENNAI

Bench Will Not Function
IN COURT ROOM 2

CAUSE LIST OF D BENCH FOR 13-APRIL-2026 (MONDAY)

Srl |Appeal Number Assmt. [Assessee Name Counsel Name TRemarks
Year N
1|IT(TP)A 51/CHNY/2022  |2018- [A] BORG WARNER COOLING \—’1
[2019 SYSTEMS ( INDIA ) PRIVATE
2(IT(TP)A 57/CHNY/2024  |2020-21 | [A] BORG WARNER COOLING l
SYSTEMS (INDIA) PVT. LTD. (TPC) ’
3[ITA 2305/CHNY/2024 2020-21 | [A] M/S. BANNARI AMMAN
SUGARS LTD. N
4[IT(TP)A 39/CHNY/2024  [2020-21 | [A] INTERSNACK CASHEW INDIA S¥no
PVT. LTD. (TPC) \—94
5(IT(TP)A 95/CHNY/2024 2013/ [D] DANFOSS INDUSTRIES
PRIVATE LIMITED (TPC) adj"w il
6(ITA 279/CHNY/2025 2013| [D] DANFOSS INDUSTRIES a7 "0%5 b
PRIVATE LIMITED
7|IT(TP)A 123/CHNY/2024 |2021-22 | [A] FLEXIBLE STEEL LACING CO. /
PVT. LTD. (TPC)
8[IT(TP)A 7/CHNY/2025 2013-14 | [A] DAESEUNG AUTOPARTS INDIA /
PRIVATE LIMITED (TPC)
9[IT(TP)A 13/CHNY/2025 [2020-21 | [A] KINGFA SCIENCE & J
TECHNOLOGY (INDIA) LIMITED
10[IT(TP)A 30/CHNY/2025  [2018-19 | [A] AVT NATURAL PRODUCTS
LTD. (TPC) ‘_\
11{ITA 3002/CHNY/2025 2015-16 | [A] M/S. SAINT GOBAIN INDIA SV no
PVT. LTD. \o—)
12[ITA 3242/CHNY/2025 2015-16 [ [D] SAINT - GOBAIN INDIA O‘UJW
PRIVATE LIMITED
13(ITA 3553/CHNY/2025 2017-18 [ [A] MANOJ SHARMA Ao
|
14(ITA 3570/CHNY/2025 2021-22 [ [A] INTELLECT DESIGN ARENA / Bo l oL’{Q‘ o
LIMITED
15(ITA 4128/CHNY/2025 2015-16 | [A] RAMATAS REVATHI /
16|ITA 513/CHNY/2026 2010-11 | [A] KUMARESA BAKYALAKSHMI
17(ITA 708/CHNY/2026 2022-23 | [A] BEROE CONSULTING INDIA
PRIVATE LIMITED

\&\%‘\ "@/Qq e
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

‘CAUSE LIST OF D BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
_ [A] M/S. WITTMANN BATTERFELD

1|IT(TP)A 86/CHNY/2024  |2021-21 |INDIAP. LTD. (TPC)
2|IT(TP)A 34/CHNY/2025  |2017-18 | [A] K G DENIN LIMITED (TPC)

[A] AHMAD ZAKI RESOURCES
3|ITA 773/CHNY/2025 |2022-23 |BERHAD

2018- [A] BORG WARNER COOLING

4|SA 113/CHNY/2026 2019 SYSTEMS ( INDIA ) PRIVATE

[A] BORG WARNER COOLING
5|SA 116/CHNY/2026 2020-21 |SYSTEMS (INDIA) PVT. LTD.

[A] BORG WARNER COOLING
6|ITTPA 51/CHNY/2022 SYSTEMS (INDIA) PVT. LTD.

[A] BORG WARNER COOLING
7|ITTPA 57/CHNY/2024 SYSTEMS (INDIA) PVT. LTD.

Meeting link

Meeting number :-2643 076 7091

Income Tax Appellate Trlbun?!,
Chennai Benches. Cherinal
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IN COURT ROOM 2

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 16-APRIL-2026 (THURSDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

Srl [Appeal Number Assmt. [Assessee Name Counsel Name Remarks
Year
[A] M/S. POCLAIN HYDRAULIS
1{IT(TP)A 121/CHNY/2024  (2021-22 |PVT. LTD. (TPC)
2|IT(TP)A 63/CHNY/2023  [2020-21 | [A] VALEO BAYEN
[A] M/S. ACCENTIV INDIA
3|IT(TP)A 89/CHNY/2024  [2021-22 |PRIVATE LTD (TPC)
[A] NBSL, ELEVATOR COMONENTS
4|SA 117/CHNY/2026 2022-23 |INDIALTD
[A] NBSL, ELEVATOR COMONENTS
5|ITTPA 65/CHNY/2026 INDIA LTD
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2
Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,

CONSOLIDATION PETITIONS,

SPECIAL CONSTITUTION,

STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,

EARLY HEARING PETITIONS

AND PRONOUNCEMENTS

FOR 13-APRIL-2026 (MONDAY)

CovRry Roorm >
BEFORE SHRI ABY T VARKEY, JUDICIAL MEMBER w D)r? a0
AND SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER :
PART HEARD MATTERS
Srl Appeal Number A\S,Z?:' Assessee Bench [Remarks
1 ITA | 3318 |CHNY|2025 - [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUST A
2 | SA | 110 |CHNY|2025 - |[A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUST A

e v 5% doo Cnfeetins 18
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